
MA No.372l2017IN
T.C.S.P 35/2017

CORAM Presen t: SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEE.T OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPANY I-AW TRIBUNAL ON 18.0I.2018

NAME OFTHE PARflES: M/s The Federal Bank Ltd.

Spectra Motors Ltd,

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 ol the Companies Act, 2013.

S. No NAME DESI NATION SIGNATURE

Due to paucity of time, list this matter on 74.2.20!8.

sd/-

V. NALLASENAPATHY
Member (Tech n ica l)

NATIONAL COMPAI,]Y LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

ORDER
MA 372/2077 tN rCSp 35/230-232/NCLT /MBIMAH/Z}L7

sd/--:
B.S,V. PRAKASH KUMAI(

Member (J udicia l)


